
 

 

 

 

STENOGRAPHER RECRUITMENT EXAMINATION 2025 

NOTICE 

No.-  58/R&A                       Dated:  13th August, 2026 

     In continuation of this Court’s Notice No. 38/R&A dated 01.07.2026, whereby 08 (Eight) candidates 

were granted extension of joining period till 29.07.2026 for joining to the post of Stenographer, it is 

hereby notified that the following 03 candidates (details at Table-A) out of the aforesaid 08 (Eight) 

candidates have neither submitted their joining to the aforesaid post nor prayed for any further 

extension of joining time:  

                                                                                        Table-A 

 

  Subsequently, on account of their non-joining as well as no prayers for further extension of joining 

time, Hon’ble Court have been pleased to cancel their selection/appointment to the post of 

Stenographer under Stenographer Recruitment Examination 2025. 

                                                                                                                                
                                                                                                                              By order of the Court  
                                                                                                                                      Sd/- Rupesh Deo 
                                                                                                                                    Registrar General 

Sl. No.  Reg. No. Roll No. Name of the Candidate Selected under Category 
01 PST03420 HCST2500562 SHOBHA KUMARI EBC 
02 PST00077 HCST2503716 ASHISH KUMAR UR 
03 PST06494 HCST2501887 ANNU KUMARI UR 


